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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH |

N‘oﬁoao 1068 .F 1997
Date of Order : 18.6.1998

Present : Hen'ble Mr.D.Pyrkayasthay Jydicial Membar.

PRGDYOT KUMAR DUTTA
; A Vse. »

UNION OF INDIA & GRS,
(SE Railyay)

For the applicant : Mr.8.C.Sinhas counsel.

- For the respendents: Nene

GRODER

.l'lr.B.C.Sinhao ld.counsels appearing en behdif of the
applicant submits that his client dees net wa‘ht te preceed
with this case and so the case may be disposed of ,

2 The prayer is allowed. The cége is digﬁosed of

for nen-presecution yithout awarding any erder as to cests.

(D.Purkayastha)
udicial ‘Ne:mb ar




